a41  Written dnswers

Activities of Foreign Sples and
Ageuts in India

4820 SHRI P M. MEHTA, Will .he
Minster of HOME AFFAIRS be
pleased to atate.

(a) whether some of the foreign
countries have started Increasmg their
activities in India to create disorder
on our borders by sending their spies
and agents to India, and

{b) 1f so, what steps have been teken
‘{0 tighten the secunity on our borders®

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PER-
SONNEL (SHRI RAM NIWAS MIR-
DHA) (a) and (b) Government
have no such specific 1nformution
However utmost \igilance 1 being
mnuntaned by wll concerned n.encies
to pivent espionafc. and s.bitage
Approp 1ate action under th p nal
and preventive proviJor aof 1w 1§
also being taken against all peiIn.
kriown or suspccted to be indulting
1n such activities

Transfer of Ownership Rithts to
Tenants in Dadra and Nagar Haveli

4921 SHRI RAMUBHAI PATEL
Wil the Minister of HOME AFFAIRS
be pleased to atate*

(a) whether the tenants of the agri-
cultural lands 1n Dadra and Nagar
Havel: have not been declared owner
of lands as 1t has beén done in other
States gnd Union territories,

(b) 1f so, the reasons therefor,

(c) whether GOvernment propose %o
consider the transfer of the ownership
of lands to the tenants In their names
as they are the direct cultivators since
Iong; snd
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(d) if 80, how much tune Govetn-
ment will teke to implement it*

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H MOHSIN) (a) to (d)
The Dadra and Nagar Haveh Iand
Reforms Regulation, 1971, which pro-
vides for grant of occupancy rights to
tenants 1n respect of land under their
cultivatzon upto the extent of the
celing limit, was promulgated 1n
f>eecember, 1971 Its enforcement had
however been held up as 1t was con-
sidered neceéssary to revise the ceilng
hinut laid down therein in the hght
of the national guidelmes on ceiings
of agricultural holdings based on the
conclusions of the Chief Ministess’
confeience held in July 1872 Steps
to suitably amend the Regulation are
already on hand and it 1s expected to
enforce the Regulation soon thereafter

Export of Newsprint to Afgbanistan

4922 DR Y P SHARMA Wil the
Mwm 's; ¢f INFORMATION AND
BROADASTING be pleased to state

(a) whether despile impending ¢ri-
tical <heriage of newsprint 1a  the
country, Government exported news-
sprinl to Afghanistan during the list
three months

(b) 1f so, the reasons for making

such exports, and

(c) the extent of newSPrint expor-
ted?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) (a) Yes Sir

(b) and (c) In May 1878, the Afghan
Government made a special request to
the Government of Indita for the sup-
ply of 120 metric tonnes of neWsprint





